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ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 13/02/2018 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)
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ORDER
Counsel for petitioner present and filed an affidavit in proof of notice sent to R6
to R16 alongwith the track record. The notices are returned unserved. In view of
the submissions made by the counsel for petitioner, she is directed to send notice
to R6 to R16 by way of paper publication as a substituted service ad file proof of
the same on the next date of hearing. Counsel for R1 & R4 present and prayed
for time to file counter. Counsel for petitioner stated that they have not been able
to file DIR 12 for appointment of new directors as the existing directors have not
cooperated with them and have not put the digital signature on the said forms. In
view of this, the ROC is directed to send the DIR 12, authenticated by a practising
professional. Time is enlarged finally for filing counter by R1 to R4 with a
direction to furnish a copy of the same to the petitioner before the next date of

hearing. Put up on 06.03.2018
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